“Ammexure 7 to Circular No. [BBUCIRP/AT/2021 dated 24.11.2021
Dekaor

NCLT order C. P. (LB) No. 127 of 2020 dated 11.10.2023
Listof creditors s on: 17.01.2024
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1 State Tax Offcer(1) SGST Gandhinsgar 25102008 | 2 749804300 | 2 117280900 2 No [UNIT-24, 3RD FLOOR, BLOCK-20,SECTOR 10/B, DR JIVARAJ MEHTA BHAVAN,OLD SACHIVALAY 2 Sl easzen No
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